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Shri 'Mahesh Kumar Verma & Others,

No one appears.

Vs. Ministry of •
Information & Broad
casting 8, others«

;

When the matter came up for admission on

23.11.1986, the applicants were represented by. ;

the counsel who stated that'the respondents have givao

an indication that the services of the.applicants

may be extended* Whatever has happened subsequently,

the applicants haye never appeared thereafter. •

As the applicants are not present today, this applicat

ion is dismissed for default.
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